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Petition(s) for Special Leave to Appeal (Civil) No.11701/2001

(From the judgenent and order dated 28/11/2000 in LPA 677/92
of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

BHUP SI NGH Petitioner (s)
VERSUS

KAMLA DEVI & ORS. Respondent (s)
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SLP(C) No. 11702/ 2001
Date : 22/03/2002 These Petitions were called on for hearing today.
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CE B.N. AGRAWAL

For Petitioner (s)
. Raj ender Si ngh, Adv.,
. Bal bir Singh Gupta, Adv.
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For Respondent (s)

. L. K. Pandey, Adv.,
.C. K Virmani, Adv.,
. Raj eev Shar ma, Adv.

. S. L. Gupt a, Adv. ,

. Ajay Sahai, Adv.,

.S.P. Vermm, Adv.,

. Goodwi | | | ndeevar, Adv.
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Ms. K Sarada Devi, Adv.

UPON hearing counsel the Court made the follow ng

ORDER
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The special |eave petitions are di sm ssed.
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(Vijay Kumar Sharm) (K. K. Chadha)
Court Master Court Master



